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Seizure of smuggled Goid

317. Shri George Fernandes:
Shri 8. M. Joshi:
Shri Madhu Limaye:
Shri J. H. Patel:
Shri 8. M. Banerjee:

Will the Minister of Fimance be
pleased to state:

{a) the total quantity of contra-
bend gold seized by the Cust and
other Government agencies during the
iat five years;

{b) the value thereof at Indian and
International prices;

{c) how this gold is disposed of:
and
(d) whether there have been cases

of misappropriation of the goid
seizeg by certain officials?

 MAY 25, 1987

Written Ansivera

The Deputy Prime

Minister of Fisance (Shri Morarjl
Desal): (a) The total quantity of
contraband gold seized by the Cus.
toms and Central Excise authorities
during the years 1982, 1963, 1964, 1965
and first half.year of 1966 is 9920
kgms. The information in respect of
the second half-year of 1986 is being
collected and will be laid on the Table
of the Sabha.

(b) The value of the gold mentio-
ned in (a) above at international rate
is Rs. 532 lakhs (approx.). The market
value of this gold is Rs. 1169 lakhs
(approx.).

7

(c) Gold after confiscation is deposi.
fed in the Government mint.

(d}) No case of misappropriation of
the gold seized has come lo the no-
tice of the Government.

. Accommodation for Homeless

318. Shri George Fermandes:
Shri S. M. Joshi:
Skhri Madhu Limaye:
Shri J. H. Patel;
Shri Yashpal Singh:
Shri §. C. Sumanta:
Shri Sidheshwar Prasad:

Will the Minister of Works, Housing
and Supply be pleased to state:

(a) the ber of h ded to
house the people who are either
homeless or live in slums, dilapi-

dated buildings, hutments and sub-
standard houses;

(b) the number of houses which are
being built annually by the Housing
Boards, private and public sector em-
ployers to house their employees and
by landlords; and

(c) whether Government are con-
sidering any proposa! to start a
lottery to find resources for houting
construetion?

The Depity Minister in the Ministry
um'"‘a"hn ()mMﬁ
houses in urban areas in April, 1908, .
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was estimated at 114 lakhs., The cor-
responding figure for rural areas was
600 lakhs.

(b) On uan average, about 40,000
houses are being built annually by the
various agencies under the social
housing schemes of this Ministry.
Statistics of houses being built by other
public authorities (e.g. Central Minis-
iries! Departments, States, undertak-
ings. and local bodies etc.) for their
employees and by the private emplo-
yers'landlords are mot available.

(¢) No such proposal is under consi
deration of the Government at present.

Oyperationsl Programme for 1967

319. Shri C. C. Desal: Will the
Minister of Planming be pleased to
state:

(a) whether the Prime Minister has
issued & directive to all Central Min-
istries to prepare an operational pro-
gramme for 1987;

(b) the exact significance of the
operational programme or so-called
performance budget for each Depart-

ment; and

(¢) what is proposed to be achieved
by preparing such programmes and in
what way this innovation is an im-
provement for the better over the pre-
vious position?

The Minister of Planning, Petroleum
and Chemicals and Social Welfare
(Shri Asoka Mehta): (a) and (b).
The Ministries have been advised to
frame suitable performanc: budgets
for the next twelve months, .

(¢) Performance budgeting purperis
to place the accent on actual perfor-
mance on the basis of physical targets.
etc, and implementation of program-
mes and not just on financial utilisa-
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Shri J. B. Singh:

Shr} Ramjit Stagh:

Shri Nnnt S!ut Chauhan:

Will the Minister of Works, Heusing
and Supply be pleased to state:

(a) the number of Government
bungalows in occupation of unautho-
rised persons;

(b) the rent being charged from
them; and

(c) the steps Government contem-
plate to get such houses vacated in
view of the shortage of accommods-
sion?

The Deputy Minister in the Minis-
try of Works., Housing and Supply
(Shri Igbal Singh): (a) 36 bangalow
typ2 accommodation.

(b) Rent is being charged at mar-
ket rate.

{c) In some cases eviction procee-
dings under the Public Premises (Evic.
tion of Unauthorised Occupants) Act,
1958, have already been started and
in others these are being initiated.

Excise Duty on Petrol and Keroseme

321, Shri Sequeina: Will the
Minister of Finamce be pleased to
state:

(a) the Central excise duties that
were levied on Petrol, Kerosene, Re-
fined Diesel, Light Diesel and Furnace
0Oil, (i) before devaluation (i) after
devaluation, in rupees per kilolitre;

(b) the additional excise duties
levied on each of the above products,
in terms of rupees per kilolitre; and

(c) the proportion of the sale of
each of the above products to the total
sales of all the above products?

The Prime Minisier and
Miunister of Finance (Shri Morarf}
Desal): (a) to {¢). The information

is furnished in the statement laid om.
the Table of the House. [Placed in Li= -
drary. See No. LT-380767]. Siace hofls

Light Diesel Oil and !‘umﬁratlm






